~ COA 1679/93

L In O.A 1129/92

s ' 22‘2=2§ Hon. Mr, J“StiC. B-C-_ Saksena_, V.C
Hon, Mr, S. Dayal, Member (A)
A re joinder affidavit has been filed
O'R..

- _ . on behalf of the applicant and two documents
Mettenn Sl @A e
- have been annexed thereto to show that the
e BedphA ey s Yoo

post of Wireman Electrical Maintenance is 4

vacant at Gorakhpur, The learned counsel for |

- the respondents is granted two weeks time to _5_

- 23814

file a supplementary @ counter affidavit, The =
r=
applicant will have one week thereafter to *

file supplementary re joinder. List on 28.,3.95

for order.
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